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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEw DELHI

O.A.N0.90/92
New Delhj this the 30th day of May,199¢ .

Hon’ble pr A, VedaValli, Member (J)
Hon’ble Shri r.x. Ahooja,Member (N

Smt Binota Biswas
W/o shri A.K. Biswas
Jamadar Safaiwalg
R/o H.No.125, Sector 2,
R.K. Puram,New Delhi ~-««Applicant
(By Advocate - None )
YERSUS
Union of India, through
Mihistry of Rura}] Development
Krishi Bhavan,
New Delhi ....Respondents

(By Advocaste - None )

ORDER (ORAL)

(By Hon’ble pp A, Vedavalli, Member (1))

In spite of the last opportunity granted
to the applicant vide order. dateq 28.5.9¢ none
appeared fgop the applicant today even on  the
second cal]. The 0.4. is, therefore, dismissed

in default and for non~prosecution.

Aletsbs

::(ffgg/gl,—”'———————” (Or a. Yedaval]j)
(A) ' Member (7)




